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Far Sale/efuction Storm affected MNew
Hysndai Alcazar, Chassis MNo.
MALPCB1GVEMEI2I08 fying at W's
Samudra Vehickes Pt Lid 37 Garh Road,
Meerud, Uttar Pradesh — 250002 Contact
Person- Anubhay Kochar - 9897126297

Last Dxate For Inspection & EMD Depast -
02.01,2026 & Date Of E-auction-
03.01.2026 (3 PM), Auctionesr, Sidharth
Nigarm-9625735880 (nsurance Chaim
Material Wil Ba Sold On ‘As Is Where 157,
“Whiatevar There 15" And "No Complaint’'

|Gubject: Transler of pwnershio i respect of Flat
Mo 106, 3 BHE, Type A, Towsr Mo 01, Progec
|"Pyramid Altla", stusied inSector 70 Gurugram, |
Hafyana, corsaquent upon e inestale death of
ot Late Smb hani Didvwin.
iLarbe Smt. bshani Divwean who waa T alictiss ol
e subject criexd Nal eopered on Seplenber 0, 2004
[wihoul meeccting any negistersd of unnegistened
WALL, learing i oliownnsg hegal hews
|Legal Hers ol Late Smi. Ishani Dhawan:-
[ 4%, Koptan Chawla- 38 ¥rs (Hasbard)
[2) Masiar Avyan Chawia- 02 r( Son)
M. Bolan Chawis 50 Sant lal Chawia Resicenl of
1531 Socond Floor, Ashok Magar, Tiak Nagar, Wesl
Deifi- 110018 india logelher Bas =oved an
meglicaion in e ofice of Pyramid Dream Homas
|LLP. for transier of adocesaid fad in b name of Mr,
|Hetan Crawls  anchis Son's name Master Avyan
Chawta 30 Mr. Estan Chawia submified tha
g dotuménts. He b5 ciaeming Mvdeland hi
o chikdnen a8 legal i of decessad . Late St
(lehani Dhawan,
|Tha Compary has decided 1o intimale he public ai
tangya in Wi regand through Pubic Noboe. Public al
Ly 5 by infimated that i Bny person i having
By interessL, nght or ke in the said Rstor having @y
|otyachion agansi he vansler of above sax Bat,
ha'she can submit objctions in wiiting ko the CRM
Depariman of Pyramid Infraiech P, Lid., 501-
| 508, 5¢h Fioor, Unitech Trade Contre, Seclor 43,
Gurugram aiang with supporing docamants within
3 days fom e dade of publication of this nolice,
othirwiss  Pyramid Dmam Homes LLP. may
acoord parmission ba transmissiond transder]
tandorsament of e said flat as por S request in the
namg of Mr, Ketam Chawla and may nol enfertan
wubseguent caim, fany.

s Pyramid Droam Homes LLP
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SALE NOTICE

“Avialable for Sale

Vehicle :
1- TATA 1109, Reg. No-
DL 1MB 2440, Model -
2024.
2-TATA 407, Reg. No-DL
1LAC 0403, Model
2019.”
For details Contact:-
SUNDARAM FINANCE
LIMITED.,Branch s
Rohini Retail Branch,
108-109, FF, RG Metro
Arcade,Sec-11, Rohini,
New Delhi-110085

Mob: 8130090678

PUBLIC NOTICE

Infarrmabion is given lo genersl pullic
al large that our clieniMr. Deepak
Singh S'o Mr. Raghubser Singhis
the owner of Freehold Residential
Ertirer Buill-up Property baarng no
B-32, area measuring 50 Sq. Yds.,
|.&, 41,60 Sq. Mirs., oul of Khasra
no. 542, SHuated in the abadi of
Harijan Basti Kondil in the area of
Vilage Khichripur lllaga Shahdara
Delhi-1100596 by viflue of Notarized
GPA along with ATS Will dated
16.10.2025. now our cliant is
declaring thal that any olher parson
does not hawve any right over the said
property, and same property Sold
too ba Mr. Dharmendra Singh & Mrs.
Santosh Deviand same has been
financed by SMFG India Home
Finance Company Limiled
Branch:Ghazishad, U.P.
Il any person(s) have any
obgection{s) or claimis) with respect
to tha" nghl, btile or interest in the
Sakd Property then contact us within
07days from the date of Publication
of this notice and or the same to the
undersigned if found by anyone
Thareafter no claim shall be
enertained
[NAVEEN KUMAR VERMA]
Advocate
1/566-A, Ground Floor, Sector-1,
Vaishali, Ghaziabad, Uttar
Pradesh-201010.
(Contact at 09958871432)

Te® e®

| i o o T et

T BT R P L []
My =a iR e 0, e i'm 4R WaE v
117507, o adbeg vy g I Aaere rrrﬂqu'rﬁﬁn
r!rur ford. 1000 & Bt i il
#.;mb,nmr 11 I 5
'E-c lH‘l ke E rF e e ﬁu-'
vt 5 ot oma o pif e ﬂ:‘;ul}'mcﬁhh
e & a'&'qnmnqﬁ‘lm 3= iy e
10100, Tiein =1:|1=mﬂ o i o i S
oy o N NEEE | s A e
|nlmwt—m5'-::"-¢hgrlﬂ1l-:\.xf wi
o Fowsrs e & P :-ﬂnj-vsrdrmzrrm
51 T | S T FH EAT, B
T S gl e rr.:-'lj-lh-!‘!‘ﬂ w1 i
aml el s e E-']s#ﬂrr"-*ﬂll‘n-nﬂlma
el En e, N T | el o L

-\.im!l'hn‘):l-.ﬂﬂﬁ m, 7l et el
:M'EH T aly s amsh Tl:' w0 =il
DP'I'C-ﬂl'-ﬂf‘-'I‘H -r-r:d w i B =

i ¥ e B e 3 i W
o Rl rEel "!-'-‘Lqih:"lw—mur*l i =i
Wiire meh sple —?l-rr«ﬂ%l?f P
el ey o ol omn wll & e o ol T
T, I A l'alb"[“ -"ﬁ.ﬂ"ml l."-l'l:l"'l
o T e e YR rl_‘ul‘:-ﬂ
i Es A g e E'!!ﬂﬂ ml?a!
Eul =l S ol ﬁw
O TR a4 TR TR I
er

LT m -‘E:"-F.IHEJI 118681
LI hesdvabngipmail com

I=T=

E-ff =@ 220_2025-26, FFem
19.12.2025, Hee {61 W6, Td 1o,
RS, 741 HeH T WU wEed, ol
=i % TH, ¥Eg T Wi, TEgl-
711101 (Etum/2iure /wael & arfesr
%) aw Frefefea @@  fou ferd/

7 % 39%A § defiga G FEAH 6
FE #F I v arifan fadE A
ffemmnl & Frefefan §-ffaer siemgm
FmifiE i S 2 weEd | 220
2025-26, Fd =1 om0 : wEy HEa W
fafir Fmfor wmt % fou (vew=eg st
% fo) Faefrme sita sl & dard
HI 1 A1, A, e e
gign fedté fam =) sma g
99,94,000/ -, =T AR 5. 1,99,900/-
Fofemn wom = g7 (8.) : =) HEOR
srafir : 03 (i) e | afe Frfa smdam
e # 3fgfaa ifm fofy = feedt oft
W B AGE 6T eeaTe Oiws fear
e B, At s ffag i sifim fify
7t weeht wmoft wifs Ardsmddne £
e § famn T amaem, P 6 aifm
fofr afi mmm & g feeft ft e =t
W IRt A am 21 afr
fafeeradt 1 arfemg @en s AT
wifeam # fmn wmom) Rfem & sifm
fafer s wwm : feis 05.01.2026 =i
15.00 =51 ffae = faam deamge -
www.ireps.gov.in T 39 & (Ffagreii
B 30 2 o 1 ST ) I S
T AHETEA ] | o oin S =
e -$-fifaer yomeht % et 5, @A
uife s ($uwEl) i ffa s
o (S @ e, waEe 12 3
1 iz Tz o e & e e s
F1 B e wien T T o)

HWH-485/2025-26

i me F=Eme wwwe.er.indianrailways.
gov.in/www.ireps.gov.in @ 1 oEe

w7 7a: B4 @EasternRailway
€ @easternrailwayheadquarter

PUBLIC NOTICE

General public i heretry informed that my
Clientess Smi. Birarwatl Dend widiow of lase
Basanl Rawal Ria 152, (back Sita) Vil
AI.S?-[}““ Kotle Mubarakpur, New Delhi-
110003, had sxeculed 8 ragmledm General
Power of Atiomey daled 30.04 2018 in favor
ef Ra Kurnar & Sonu Sio kate Ratan Singh
Rio H No. 147 'u';'lage Aliganj, Kotla
Mubarabpur, Mew Delhi 110003 wilh the
Sub-Registrar concemnad al New Delfi. qua
heer peartican of H. Mo, 192, (back Sida) Vika
Mﬁ.’?ﬂ“ Kotla Mubarakpor, New Delhi-
11 £ Thart vy aberes named cheness is in
process of cancelling-revoling the above
said GPA expculed againg! the above GPA
hobdar in dud course of tma Al tha
authorities green by vidue of the above GPA
stands revoke immadiately with tha
Euhlﬁlienu!mumsaﬂlnohm
LEASE TAXE NOTICE that anyane dealing
with abavi said property of my abowe nama
chantess with anyone or under impressian of
above GPA or %F'-ﬁ holdes's authonty edc,
shall be doing 50 on hisheritheir own risk
and ponis as my clieriss & e ondy actual
owner of the above said property,
empowired 10 ceal with I£, 1o the exclusion ol
all PUNEESH GARG (ADVOCATE
Off: 245-F & 577, RS BLOC
SAKET COURT COMPLEX,

NEW DELHI-110 017

PUBLIC NOTICE
| PRADEEP KUMAR alias
PRADEEP KUMAR BANSAL
alias PRADEEP BANSAL 5/o
SUBHASH BANSAL R/O
RZH-225, GALI NO.9, RAJ
MAGAR-I, NEW DELHI-
110077, have change my
name to PRADEEP BANSAL.

Khaitsn snd Khaitan
Signatory - Khaitan & Khaitan
Firsl Flooe, 100, Quhla Phage-
Okhia indusinial Estate, New Dethi - 110020

Authorised
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(M Rekha Gupta Inspects Rajiv Gandhi Super Speciality Hospital Strict Pollution Curbs Under GRAP-4

Emphasis on Dignified Treatment of Patients; Directions Issued to Improve Health Services

Manoj Kumar
Info@impressivetimes.com

NEW DELHI: Delhi Chief Min-
ister Smt. Rekha Gupta today
visited Rajiv Gandhi Super
Speciality Hospital in Dilshad
Garden and inspected vari-
ous departments of the hospi-
tal. She reviewed the medical
arrangements, facilities avail-
able to patients, and the admin-
istrative systems in place.
During the visit, the Chief Min-
ister interacted with patients
and also held discussions with
doctors, nursing staff and
other healthcare personnel.

During the inspection, the
Chief Minister directed the con-
cerned officials to ensure timely
treatment, uninterrupted avail-
ability of medicines, and sensi-
tive behaviour towards patients.
She stated that the Delhi Gov-
ernment is committed to pro-
viding quality, accessible, and
humane healthcare services
to every citizen of the capital.
Cleanliness in the hospital prem-
ises, functionality of medical

&

CHIEF MINISTER SOUGHT FEEDBACK ON
THE TREATMENT AND SERVICES BEING
PROVIDED TO THEM. SHE INSTRUCTED DOCTORS
AND HEALTHCARE WORKERS TO MAINTAIN SEN-
SITIVE, DIGNIFIED, AND COURTEOUS CONDUCT
AT ALL LEVELS.

equipment, and overall patient
convenience were also reviewed,
and necessary instructions were
issued for further improvement.

The Chief Minister inter-
acted with women patients
and enquired about the treat-
ment and services being pro-

vided at the hospital. She gave
clear instructions to doctors and
healthcare personnel to ensure
sensitive, dignified, and courte-
ous behaviour with patients at
every level. She emphasised that
senior citizens and women must
be provided special assistance,

Delhi Assembly Speaker Vijender Gupta Pays Courtesy Visit
to President Droupadl_Murmu at Rashtrapati Bhavan

TIT Correspondent

Info@impressivetimes .com

NEW DELHI: Delhi Legisla-
tive Assembly Speaker Vijen-
der Gupta, along with the
eminent Jain spiritual leader
Aryika Smt Purnamati Mat-
aji, paid a courtesy call on the
President of India, Droupadi
Murmu, at Rashtrapati Bha-
van today.During the inter-
action with the President,
Aryika Purnamati Mataji,
who took spiritual initiation
from Acharya Vidyasagar Ji
Maharaj, shared reflections
on the ethical foundations of

public life, emphasising val-
ues of self-discipline, com-
passion, and moral clarity as
essential to responsible pub-
lic service, and conveyed her
blessings to the President.

Further, during the interac-
tion Vijender Gupta apprised
the President of key institu-
tional initiatives being under-

Delhi Police arrests alleged kingpin of
organised crime syndicate under MCOCA

Pradeep Mishra

Info@impressivetimes .com

NEW DELHI: The Delhi Police
has arrested an alleged kingpin of an
organised crime syndicate under the
Maharashtra Control of Organised
Crime Act (MCOCA) in Outer North
Delhi, an official said on Wednesday
(December 24, 2025).

The accused, identified as Rajesh
Sharma alias Vivek, is a resident of
Swaroop Nagar, police said.

Sharma headed an organ-
ised criminal syndicate allegedly
involved in serious offences such as
robbery, dacoity, murder, abduction
and assaults on public servants over
the past decade.

The police said the syndicate
operated for pecuniary gain, using
violence, coercion and intimidation

to commlt crimes and extort prop—
erty, creating fear among residents
in several parts of the city.

The accused is a habitual offender
with 19 criminal cases registered
against him across Delhi and Uttar
Pradesh, including cases under the
Arms Act, the police said.

Investigators said Sharma had
been evading arrest and had failed
to join the investigation despite
repeated notices. Non-bailable war-
rants were issued against him on
November 18, followed by proclama-
tion proceedings on December 2, a
senior police officer said.

Gang involved in making fake certificates
and extorting money busted, 4 arrested

Narendra Bhardwaj

Info@impressivetimes.com

MATHURA: The Kotwali
police station has busted a gang
involved in making fake certifi-
cates and arrested four accused.
Police recovered computers and
other electronic equipment used
in making the fake certificates
from their possession. Accord-
ing to the police, on December
23, acting on a tip-off, the four
accused were arrested from
Railway Ground, Dhauli Pyau,
along with the equipment used
to prepare the fake certificates.
The accused were preparing fake
birth certificates and other doc-
uments and extorting arbitrary
amounts of money from peo-
ple. The arrested accused include
Jitendra, Hariom, Dheeraj, and
Abhishek. All the accused are
residents of different areas of
Mathura district. During inter-
rogation, it was revealed that the
accused had been involved in this
illegal activity for a long time.

Circle Officer City Ashna
Chaudhary told reporters that

I

Hariom, son of Lakharam, ran
a shop named Om Cyber Cafe
behind Gaudiya Math, oppo-
site the district hospital, where
these fake birth certificates were
being made for a long time. She
also stated that a person named
Abhishek was in contact with
an official from whom he was
obtaining OTPs (One-Time
Passwords) to carry out this ille-
gal activity. She further added
that these fake birth certificates
were being issued with addresses
in the villages of Goheta, Satvisa,
and Phalen under Chhata tehsil.
Police recovered one CPU, one
color printer, two laptops, one
computer, four mobile phones,
seven photocopies of birth cer-
tificates, and ¥ 910 in cash from
the possession of the accused. A
case has been registered at Kot-
wali police station, and further
legal action is being taken.

taken by the Delhi Legislative
Assembly to strengthen trans-
parency, efficiency, and
accountable  governance.

The Speaker , then briefed the
President of the implemen-
tation of the National e-Vid-
han Application, enabling the
Delhi Legislative Assembly to
function as a fully digital and
paperless House, the transition
towards a completely solar-
powered green legislature, and
sustained efforts to develop
the Assembly as a Heritage
Site, preserving its democratic
legacy while opening its his-
toric premises to the public.

priority, and additional care
during treatment so that they
do not face any inconvenience.

Interacting with women
patients, the Chief Minister
sought feedback on the treat-
ment and services being pro-
vided to them. She instructed
doctors and healthcare work-
ers to maintain sensitive, dig-
nified, and courteous conduct
at all levels. Emphasising spe-
cial care for senior citizens and
women, she directed that pri-
ority, additional assistance, and
supportive arrangements be
ensured to prevent any incon-
venience during treatment.

She further directed that
facilitative mechanisms be put
in place at every stage, from
registration and diagnostics to
treatment and the availability of
medicines, as well as in wards
and ICUs for elderly persons and
women. The Chief Minister said
that healthcare should extend
beyond medical treatment to
instil a sense of safety, trust, and
compassion among patients.
She reiterated that providing

the best healthcare facilities to
the people of Delhi remains the
government’s highest priority.
Divya Atal Awardsand Assistive
Devices Presented to Divyangjan
Following the hospital
inspection, the Chief Min-
ister participated in a spe-
cial programme organised by
‘Maa Shakti Sanstha’ for Divy-
angjan, held to commemorate
the 101st birth anniversary of
former Prime Minister Shri
Atal Bihari Vajpayee. She pre-
sented the ‘Divya Atal Awards’
to Divyangjan in recognition
of their resilience and achieve-
ments. With the objective of
promoting self-reliance, assis-
tive devices were distributed to
approximately 133 beneficia-
ries, enabling independent daily
living and active participation
in socio-economic activities.
The Chief Minister appreci-
ated the efforts of social organ-
isations and volunteers, stating
that a sensitive and empowered
Delhi can be built only through
the collective efforts of the gov-
ernment and society.

Lifted in Delhi as A1r. Quallty Improves

TIT Correspondent
info@impressivetimes.com

NEW DELHI : Delhi has
removed GRAP-4 conditions
on controlling air pollution a
week after imposing it due to
the worsening situation.
The Graded Response
Action Plan’s (GRAP) sub-
committee in a meeting
today said air quality in the
Delhi region has improved.

“AQI of Delhi has shown
significant improvement
since yesterday night owing
to high winds and favour-
able meteorological condi-
tions,” the Commission for
Air Quality Management
(CAQM) said in a statement
today.

It said the AQI “has been
recorded as 271 (‘poor’ cate-
gory) on Wednesday.” How-
ever, it also pointed out a
new concern - “air quality
forecast provided by IMD/
IITM suggests an increase in
AQI of Delhi due to slower
winds in coming days”

The CAQM imposed
GRAP-4 after AQI breached

Delhi Police Return Over 270 Stolen
Mobile Phones to Owners in Dwarka

Pradeep Mishra

Info@impressivetimes .com

NEW DELHI : In a major citi-
zen-centric initiative, the Dwarka
District Police has recovered and
returned more than 270 lost and
stolen mobile phones to their
rightful owners, reinforcing pub-
lic trust in law enforcement and
its commitment to service, offi-
cials said on Wednesday.

The recovery and handover
programme was organised on
December 23 at the conference
hall of the Dwarka District Police
office complex under the aegis of

Deputy Commissioner of Police
(Dwarka) Ankit Singh, IPS.
During the event, hundreds
of residents who had earlier
reported the loss or theft of their
mobile phones received their
devices back, bringing visible
relief and smiles to their faces.
According to the police,

the recoveries were made by
the district’s dedicated Mon-
itoring Cell, which systemati-
cally tracked missing and stolen
mobile phones using technical
surveillance and coordination
with service providers. After
verification, the rightful own-
ers were contacted and invited
to collect their devices.

The Monitoring Cell team
worked under the supervision
of ASI Jai Bhagwan, along with
Head Constables Ombir, Rajesh,
Rajbir and Bhajan Pal, and Con-
stables Anil Kumar and Nars-
ingh Dev.

HIAGECON 2025 Successfully Hosted in Faridabad

Manoj Kumar
info@impressivetimes.com

DELHI/NCR: The Haryana Chapter of the
Indian Association of Gynaecological Endos-
copists (IAGE), in association with the Farid-
abad Obstetric & Gynaecological Society
(FOGS), successfully organised HIAGECON
2025, its annual state conference witness-
ing enthusiastic participation from obstetri-
cians and gynaecologists across the country.

The two-day conference recorded 372
registrations and featured a comprehen-
sive, well-structured scientific programme.
A major highlight of the conference was
the Live Surgery Workshop, during which
22 advanced gynaecological laparoscopic
procedures were performed by eminent
experts including Dr. Kalyan Barmade, Dr.
Shailesh Puntambekar, Dr. Sujal Munshi, Dr.
Nisha Kapoor, Dr. Sudha Tandon, Dr. Pan-
dit Palaskar, Dr. Nutan Jain, Dr. Nikita Tre-
han, and Dr. Seema Manuja, Dr Mohil Patel,

SPEAKING ON THE OCCASION, DR. NISHA
KAPOOR, PRESIDENT OF THE HARYANA
CHAPTER OF IAGE, STATED THAT THE
PRIMARY OBJECTIVE OF HIAGECON 2025
WAS T0 ENCOURAGE YOUNG GYNAECOLO-
GISTS TO ACQUIRE SKILLS IN ADVANCED
GYNAECOLOGICAL LAPAROSCOPIC
SURGERY

Dr Rohan Krishnakumar and Dr Farendra
The surgeries included fibroid removal, hyster-
ectomy, ovarian cyst surgery, prolapse repair,
polyp removal, fertility-enhancing surgeries,
surgeries for endometriosis, uterine cancer
surgery, and tubal recanalisation. The surger-
ies were relayed from five parallel operation
theatres at Marengo Asia Hospital, Faridabad,
with expert moderation. All patients recov-

ered well and were discharged within 48hrs

The inaugural ceremony in the evening
was followed by a vibrant cultural pro-
gramme, which induded an engaging
skit performed by gynaecologists high-
lighting the benefits of laparoscopic sur-
gery in modern gynaecological practice

The scientific sessions featured interactive
deliberations by faculty from Haryana, Delhi
NCR, and other states, offering valuable aca-
demicinsights and practical leaming.

The organising committee expressed its
gratitude to IAGE President Dr. Kalyan Bar-
made, IAGE Secretary Dr. Sujal Munshi for pro-
vidingthe opportunityto host this prestigious
academicevent.

Northern Railway organises 373rd Management Devel-
opment Programme at Dharampur, Himachal Pradesh

-42 supervisors from all divisions and departments participate in five-day capacity-building programme

Deepti Arora

Info@impressivetimes.com

NEWDELHI: Northern Railway organ-
ised its 373rd Management Develop-
ment Programme (MDP) for senior
supervisors at the Railway Safety
Camp campus in Dharampur, Him-
achal Pradesh, from December 15
to December 19, 2025. A total of 42
participants from all divisions and
departments of Northern Railway
took part in the programme.

The Management Development
Programme for senior supervisors
was introduced on August 28, 1985,
and has since become an impor-
tant component of human resource
development in Indian Railways.
The programme aims to enhance
managerial skills among supervi-
sors, enabling them to bring positive
changes in management practices at
their respective levels and contribute
toimproved manpower productivity.

The MDPs are organised regu-
larly every year. Since its inception,

THE MANAGEMENT DE-
VELOPMENT PROGRAMME
FOR SENIOR SUPERVISORS
WAS INTRODUCED ON
AUGUST 28, 1985, AND
HAS SINCE BECOME AN
IMPORTANT COMPONENT
OF HUMAN RESOURCE
DEVELOPMENT IN INDIAN
RAILWAYS.

Northern Railway has conducted

373 such programmes, training a

total of 14,534 supervisors across

all departments. The Dharampur
programme covered a wide range

of topics, including environmental
management, personal manage-
ment, leadership, discipline and
appeal rules, establishment rules,
and time management.

Participants appreciated the com-
prehensive and practical approach
of the sessions. Various interactive
activities, including a quiz com-
petition on railway-related topics,
were also organised during the pro-
gramme. The valedictory session was
chaired by Northern Railway’s Senior
Deputy General Manager, Arvind
Nautiyal, who distributed certificates
to all participants and commended
their active participation.

The faculty and delegates appreciated the
dedicated efforts of Organising Chairperson Dr.
Nisha Kapoor, Organising Secretaries Dr. Kiran
(handna and Dr. Seema Manuja, and other
team members Dr Indu Taneja, Dr. Kanika
Bajaj, and Dr. Apama Aggarwal, Dr Chanchal
Gupta, Dr Sonal Gupta along with Dr. Meenu
Kapoor, Dr. Punita Hasija, Dr. Mala Arora, Dr.
Meenakshi Ghai, and Dr. Meenal Gupta. The
coordinated teamwork ensured the smooth
execution of the conference

Speaking on the occasion, Dr. Nisha
Kapoor, President of the Haryana Chap-
ter of IAGE, stated that the primary objec-
tive of HIAGECON 2025 was to encourage
young gynaecologists to acquire skills in
advanced gynaecological laparoscopic sur-
gery, thereby extending the benefits of lap-
aroscopy surgery to women across India.

HIAGECON 2025 concluded success-
fully, reinforcing the position of Haryana
IAGE as a significant academic platform
in the field of gynaecological endoscapy.

Al PASSENGER ASSAULT
EYEWITNESS’ STATEMENTS
RECORDED CCTV FOOTAGE
UNDER SCANNER

NEW DELHI (TIT NEWS):
The Delhi Police on
Wednesday said it had
recorded statements of
eyewitnesses and begun
collecting evidence in
connection with the al-
leged assault on a pas-
senger by an off-duty Air
India Express pilot at the
Indira Gandhi Interna-
tional (IGI) Airport here.
Police said the complain-
ant was called on Tues-
day to record his state-
ment, collect evidence,
and medical checkup.

A counter-complaint has
been received from the
pilot, and an inquiry into
that is underway, a police
officer said. CCTV
footage from multiple
cameras installed in and
around the security area
of Terminal 1 is being
collected and exam-
ined to reconstruct the
sequence of events, the
officer said.

450, which meant air qual-

ity was “severe-plus” All
actions under GRAP 1 to 3
will remain effective, it said.
Older vehicles which went
off the road due to condi-
tions imposed by GRAP-4
can return to the roads in
Delhi now. The Delhi gov-
ernment had also made it
a must for schools to hold
classes until Class 11 (except
Class 10) in hybrid mode -
both physical and online.
GRAP-1 restrictions
come into force when the
AQI is between 201 and
300 (which is categorised
as ‘Poor’), GRAP-2 restric-
tions when it is between 301
and 400 (“Very Poor’), and
GRAP-3 between 401 and
450 (‘Severe)).

Delhi’s decision to allow
only Bharat Stage (BS) 6
vehicles to enter the national
capital had blocked at least
1.2 million older vehicles
registered outside from
entering the city.

According to Environ-
ment Minister Manjinder
Singh Sirsa, only BS-6 vehi-
cles from outside Delhi will
be allowed to enter Delhi
while GRAP-3 and -4 are in
effect.

Vehicles without a valid
pollution under control
(PUC) certificate can't get
oil at fuel stations.

Vehicular emissions are
a major contributor to Del-
hi’s toxic air, especially in
winter months when cold
weather traps smog close to
the ground. Experts estimate
that vehicles account for up
to 40 per cent of particu-
late pollution in the NCR,
particularly in densely trav-
elled corridors. By restrict-
ing higher-emitting vehicles,
authorities hope to reduce
the pollution load and safe-
guard public health.

NDMC LAUNCHES 15-DAY CLEANLINESS
CAMPAIGN IN LUTYENS' DELHI

NEW DELHI (TIT NEWS): The New Delhi Municipal
Council (NDMC) on Tuesday launched a 15-day special
cleanliness drive in the capital’s most prominent neigh-
bourhoods ahead of Christmas and New Year, accord-
ing to the official statement.Vice Chairperson Kuljeet
Singh Chahal inaugurated the drive on Christmas Eve
with a “wet and dry” cleaning programme at the Sacred
Heart Cathedral and the Gole Dak Khana roundabout,
carried out during evening and night hours, the statement
read. Similar drives were conducted at other churches

and maijor religious sites.

CLASSIFIED

NAME CHANGE

Earlier my name was Ashok Kumar
Agrawal which [have changed to Ashok
Kumar. In future  will be known, read
and understood as Ashok Kumar only.
From Ashok Kumar S/o Late Shri
Gopinath, R/o 10, Jagnnath puri,
Bhuteshwar Road MATHURA (UP)

PUBLIC NOTICE
Itis informed to the general public that |, KANTA
RANI GUPTA W/O BHAGAT RAM, R/O A-
5/191-C, DDA JANTAFLAT, PASCHIM VIHAR,
NEW DELHI-110063, hereby disown and
disinherit my elder son, AMIT KUMAR GUPTA
and his family, R/O A-5/195-B AND A-5/196-B,
First Floor, Janta Flat Paschim Vihar, New
Delhi-110063. due to their aggressive behavior
from all my movable and immovable properties
and further they are not related with me and my
family. That if, anybody will deal with my elder
son, Amit Kumar Gupta and his family, he/she
will do so on his/her own risk and responsibility
and me or my family will not be responsible for

anyactdone. KANTA RANI GUPTA

PUBLIC NOTICE

NOTICE is hereby given to public at large on
behalf of my client Mrs. Poonam in respect of
Second Floor without roof rights, Built up on
Pvt. House No. 776 area measuring 71 sq.
yards Carved out of Khasra No. 105/1, Situated
at Majra - Burari, Baba Colony, Delhi-110084
claiming to have undisputed ownership. Now my
client intends to sell the property in which SMFG
India Home Finance Company Limited wil
provide the financial assistance If any person(s)
has/have any objection(s) or claim(s) with respect
totheright, title orinterest in the said property may
please contact us within Seven days from the date
of this notice on the number & address mentioned
herein below, failing which my client(s) shall notbe
held responsible in any manner whatsoever.
Khaitan and Khaitan
Authorised Signatory - Khaitan & Khaitan
First Floor, 100, Okhla Phase-lll
Okhla Industrial Estate, New Delhi - 110020.

PUBLIC NOTICE

Notice is hereby given to the publicat
large that Utkarsh Small Finance Bank
is going to create an equitable mortgage
on a F Freehold Residential BuiltUp
property bearing A-90, land area mea-
suring 125 Sq. Yards i.e. 104.5125 Sq.
meters, situated in the layout plan OF
Planning Commission Co-Operative
House Building Society Ltd. colony
known as Yojna Vihar, Delhi-110092."
This property belongs to Sh. Kamal
Sateja S/o Sh. Late Chandi Ram Sateja
acquired through Regd. Relinquish-
mentDeed dated 20/11/2025, duly reg-
istered with Sub Registrar IV-B, Vivek
Viharin Serial No. 2025/18/1/10191,
Book No. 1, Volume No. 5999, Page No.
115 to 132. Previous chain documents
of the aforementioned property i.e.
Regd. Conveyance Deed dated 18/10/
2006 Document No. 21665, Book No.
1, Volume No. 2258, Page No.117t0 119
registered with SR-VII Delhi and Regd.
GiftDeed dated 01/11/2006 Document
No. 12359, BookNo. 1, Volume No.2606,
Page No.30 to 33, registered with SR-
VIII Delhi have misplaced/lost some-
where in Delhi and in this regard a Lost
Report LR No. 3453166/2025 dated
24/12/2025 have been lodged with the
Delhi Police. In case, if any person found
the aforementioned documents, please
contact on given contact numbers or if
any person/Financial Institutions/
Bank/Authority/Board or any other
entity havingany objection/contingent
or vested interest over the aforemen-
tioned properties, he/she/they may
contactat the following address within 7
days of this publication. It may be fur-
ther noted that after the lapse of afore-
said period no chim in any manner shall
be entertained and the same will be con-
sidered as waived or abandoned
AVNISH SHUKLA (Advocate)
Ch.No.E-419,Karkardooma
Court, Delhi-110032.
9871603366,9717476101.

OR THE ATTENTION O

SCHEDULE|
FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

HE STAKEHOLDERS (

\ RPRENEURS OR

1. | Name of Corporate Person

| ATIO ) AP

YOUNG ENTERPRENEURS ORGANISATION
(DELHI CHAPTER)

2. | Date of Incorporation of Corporate Person

22/02/1999

3. | Authority under which Corporate Person is
Incorporated / Registered

Ministry of Corporate Affairs -
ROC Delhi

4. | Corporate Identity Number/ Limited Liability
Identity Number of Corporate Person

U74140DL1999PLC098529

5. | Address of the Registered Office
and Principal Office (If any) of
Corporate Person

Innov8 CP2 44, Backary Portion,

2nd Floor, Regal Building, Connaught
Place, Central Delhi, New Delhi, Delhi,
India, 110001

6. | Liquidation Commencement Date of
Corporate Person

22/12/2025

7. | Name, Address, Email Address,
Telephone Number and the Registration
Number of the Liquidator

CS Anil Kumar Dubey

Meridian Splendora, Tower I, Flat No. 4F,
9A/1 Umakant Sen Lane, Kolkata-700030
Contact: 98830 39240

E-mail: anil@mandaassociates.in
Registration No.:
IBBI/IPA-002/IP-NO1187/2022-2023/14249

8. | Last Date for Submission of claims

21/01/2026

atthe address mentioned againstitem 7.

means.

Date :25.12.2025
Place : New Delhi

Notice is hereby given that the commenced voluntary liquidation on 22/12/2025. The
stakeholders of Young Enterpreneurs Organisation (Delhi Chapter) are hereby
called upon to submit a proof of their claims, on or before 21/01/2026, to the liquidator

The financial creditors shall submit their proof of claims by electronic means only. All
other stakeholders may submit the proof of claims in person, by post or by electronic

Submission of false or misleading proofs of claim shall attract penalties.
Name and Signature of the Liquidator: Anil Kumar Dubey
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